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Election Commission of India
Nirvachan Sadan, Ashoka Road, New Delhi-110001

Notification
07t October, 2025

No. 52/2025/SDR/VOL.I--In pursuance of the provisions of clause (c) of Section
60 of the Representation of the People Act, 1951 and on due consideration of the
matter in consultation with the Government of Bihar, the Election Commission hereby
notifies the persons employed in the essential services as mentioned in Annexure-|
(copy enclosed) as a class of persons to give vote by postal ballot on being on duty on
the day of poll in the current General Election to the Legislative Assembly of Bihar,
2025 as per the relevant provisions of existing the Conduct of Election Rules, 1961
and the Commission’s directions and guidelines. The programme of the said election

is scheduled to be notified on 10-10-2025 & 13-10-2025
By order,
S.B. JOSHI,
PRINCIPAL SECRETARY.

Annexure-I
1. Electricity Department
2. BSNL
3. Railways
4. Post & Telegram
5. Doordarshan
6. AllIndia Radio
7. COMEFED and related Mili Cooperatives & Units
8. Health Department, Bihar
9. Food Corporation of India
10. State Food Corporation
11. Aviation
12. Long distance Govt. Road Transport Corparation
13. Fire Services.
14. Traffic
15. Ambulance Services and
16. Media Persons authorized by ECI for poll day coverage
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